
SLPC 10397/2024

ITEM NO.3+5               COURT NO.1               SECTION XIV

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C)  No.10397/2024

(Arising out of impugned final judgment and order dated 29-01-2024
in WP(C) No.14666/2021 passed by the High Court of Delhi at New
Delhi)

ANAND RATHI                                        Petitioner(s)

                                VERSUS

UNION OF INDIA THROUGH SECRETARY & ORS.            Respondent(s)

(With IA No.107670/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
 
WITH SLP(C) No. 9609/2024 (XIV)
(With IA No. 87593/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
SLP(C) No. 8104/2024 (XIV)
(With IA No. 82096/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
SLP(C) No. 11099/2024 (XIV)
(With IA No. 153361/2024 - CONDONATION OF DELAY IN FILING THE SPARE
COPIES and IA No. 115075/2024 - EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)
SLP(C) No. 11018/2024 (XIV)
(With IA No.114034/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT  and  IA  No.114033/2024  -  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 11292/2024 (XIV)
(With IA No.153708/2024 - CONDONATION OF DELAY IN FILING THE SPARE
COPIES and IA No. 117209/2024 - EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)
SLP(C) No. 3112/2024 (XIV)
(With IA No. 30077/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
SLP(C) No. 11760/2024 (XIV)
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(With IA No. 120412/2024 - EXEMPTION FROM FILING C/C OF THE 
IMPUGNED JUDGMENT)
SLP(C) No. 11875/2024 (XIV)
SLP(C) No. 13695/2024 (XIV)
(With  IA  No.  138600/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED  JUDGMENT  and  IA  No.147232/2024  -  PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
S.L.P.(C) No.13940/2024 (XIV)
(With  IA  No.  140196/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED  JUDGMENT  and  IA  No.  148734/2024  -  PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No.13201/2024 (XIV)
SLP(C) No. 13969/2024 (XIV)
(With  IA  No.  140434/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED  JUDGMENT  and  IA  No.  148738/2024  -  PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 13145/2024 (XIV)
(With IA No.132277/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT,  IA  No.  141647/2024  -  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES and IA No. 132278/2024 - PERMISSION TO
FILE LENGTHY LIST OF DATES)
SLP(C) No. 14056/2024 (XIV)
(With  IA  No.  142017/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED JUDGMENT)
SLP(C) No. 12705/2024 (XIV)
(With  IA  No.  128163/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED  JUDGMENT  and  IA  No.  140954/2024  -  PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 15186/2024 (XIV)
(With  IA  No.  136646/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED  JUDGMENT  and  IA  No.  142479/2024  -  PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 15185/2024 (XIV)
(With IA No.136438/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT  and  IA  No.142371/2024  -  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 15187/2024 (XIV)
(With  IA  No.  135760/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED  JUDGMENT  and  IA  No.  142573/2024  -  PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
Diary No(s). 20875/2024 (XIV)
(With IA No.140660/2024 - CONDONATION OF DELAY IN FILING, IA No.
140656/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
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and  IA  No.  148751/2024  -  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 14397/2024 (XIV)
SLP(C) No. 14269-14270/2024 (XIV)
SLP(C) No. 15188/2024 (XIV)
(With  IA  No.  137165/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED  JUDGMENT  and  IA  No.  148814/2024  -  PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 13688/2024 (XIV)
(With IA No.138506/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No. 146832/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 14037/2024 (XIV)
(With  IA  No.  141670/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE
IMPUGNED  JUDGMENT  and  IA  No.  148971/2024  -  PERMISSION  TO  FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
SLP(C) No. 12214/2024 (XIV)
(With IA No.124359/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No. 124363/2024 - PERMISSION TO FILE LENGTHY LIST 
OF DATES)
SLP(C) No. 11357/2024 (XIV)
(With IA No.117440/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
SLP(C) No.14118/2024
(With IA No.142771/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT) 

 
Date : 31-07-2024 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s) Mr. V Lakshmikumaran, Adv.
                   Ms. Apeksha Mehta, Adv.
                   Ms. Neha Choudhary, Adv.
                   Ms. Umang Motiyani, Adv.
                   Ms. Falguni Gupta, Adv.
                   Mr. Aayush Agarwal, Adv.
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                   Ms. Charanya Lakshmikumaran, AOR
                   Mr. Agrim Arora, Adv.
                                      
                   Mr. Kamal Sawhney, Adv.
                   Mr. Deepak Thackur, Adv.
                   Ms. Aakansha Wadhwani, Adv.
                   Mr. Rishabh Mishra, Adv.
                   Mr. Deepak Thackur, AOR
                                      
                   Mr. Puneet Agarwal, Adv.
                   Mr. Prem Kandpal, Adv.
                   Mr. Atharav Prabhakar, Adv.
                   Mr. Chetan Kumar Shukla, Adv.
                   Mr. Rahul Bhatt, Adv.
                   Ms. Hemlata Rawat, AOR
                                      
                   Mr. Kishore Kunal, AOR
                   Ms. Ankita Prakash, Adv.
                   Mr. Anuj Kumar, Adv.
                                      
                   Mr. Abhishek A Rastogi, Adv.
                   Mr. Ajay Singh, Adv.
                   Mr. Ajaysingh, Adv.
                   Ms. Garima Gupta, Adv.
                   Ms. Meenal Songire, Adv.
                   Mr. Shubham Singh, AOR
                   
                   Ms. Ishita Farsaiya, AOR
                   
                   Mr. Mayank Kshirsagar, AOR
                   Mr. R. Jawaharlal, Adv.
                   Mr. Anuj Garg, Adv.
                                      
                   Mr. Kumar Visalaksh, Adv.
                   Mr. Udit Jain, Adv.
                   Mr. Ajitesh Dayal Singh, Adv.
                   Mr. Pranav Bansal, Adv.
                   Mr. Abhishek Vikas, AOR
                                      
                   Mrs. Vanita Bhargava, Adv.
                   Mr. Ajay Bhargava, Adv.
                   Ms. Nandita Chauhan, Adv.
                   M/s. Khaitan & Co.
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                   Mr. Shashank Shekhar, Adv.
                   Ms. Anuradha Dutt, Adv.
                   Mr. Tushar Joshi, Adv.
                   Mr. Ishant Sharma, Adv.
                   Ms. B. Vijayalakshmi Menon, AOR                
                   
For Respondent(s) Mr. N. Venkataraman, ASG
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. V.C. Bharathi, Adv.
                   Mr. Advitya Awasthi, Adv.
                   Mr. Arijit Prasad, Adv.
                   Mr. Rajan Kumar Chourasia, Adv.
                   Ms. Ruchi Gour Narula, Adv.
                   
                   Mr. Mukesh Kumar Maroria, AOR
                   

UPON hearing the counsel the Court made the following
                             O R D E R

1 Delay condoned in filing the spare copies in SLP (C) No 11099 of 2024 and

SLP (C) No 11292 of 2024.

2 List the Special Leave Petitions on 21 August 2024.

3 Pleadings be completed in the meantime. 

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
 A.R.-cum-P.S. Assistant Registrar
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